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S.No. Name of work Executin | Detail of work I Narne of | Name of | Estimate | Date of Status Sanctioned | Name of
g Agency| approved by | PC/AC Village | amount | approval AJASEIS MP/MLA
: DVDB in tis (inlacs) (by DVDB|
meetingsdate
d (Road,
Drain, Water
7 body etc)

1 Improvement of damaged streets and|  1&FC Road Karawal |Cauhanpa| 98.57 [19.01.201| File sent to - Sh. Gopal
side drains in Village Cauhanpatti in Nagar ti 8 executive Rai
Karawal Nagar Constituency, AC-70 agency for

want to
requisite
documents
11.06.18
2 Development of damaged street I&FC Road Karawal | Sherpur | 126.96 |19.01.201 Sanctioned2 126.96 Sh. Gopal
pavement & side drains of village Nagar 8 4.12.21 Rai
Sherpur in Karawal Nagar
Constituency (AC-70)
3 Development of damaged street I&FC Road Karawal | Khajoori | 72.55 [19.01.201] Sanctioned 72,55 Sh. Gopal
pavement & side drains of village Nagar Khas He 30.11.21 Rail/ Sh.
Khajoori Khas in Karawal Nagar Mohan
Constituency. (AC-70) Singh
2 Bisht
4 Development of damaged street I&FC Road Karawal | Dayal pur| 36.52 [19,01.201| Sanctioned 36.52 Sh. Gopal
pavement & side drains of village Nagar 8 30.11.21 Rai/ Sh,
Dayal Pur in Karawal Nagar Mghan
Conslituency. (AC-70) Singh
Bisht
5 Development of damaged street 1&FC Road Karawal | Tukmeer 49.6 [19.01.201| Sanctioned 48.6 Sh. Gopal
pavement & side drains of village Nagar pur B 97.18 Rai
Tukmeer pur in Karawal Nagar
Constituency (AC-70) :
6 Development of damaged street 1&FC Road Karawal | Karawal | 44.94 [19.01.201] Sanctioned 44.94 Sh. Gopal
pavement & side drains of Village Nagar Nagar 8 9.7.19 Rai
Karawal Nagar in Karawal Nagar :
Constituency (AC-70)
14 Improvement of damaged streets and| ISFC Road Karawal | Sadatpur | 13.01 [19.01.201 Sanctioned 13.01 Sh. Gopal
side drains in village Sadatpur in Nagar 8 on 27.12.19 Rai
Karawal Nagar Constituency, AC-70
8 Development of street pavement and|  1&FC Road Karawal New 133.85 |19.01.201] Sanctioned 133.85 Sh. Gopal
side drains of streets in village of new Nagar | Sabhapur 8 on27.12.19 Rai
Sabhapur Gujran in Karawal Nagar Gujran
Constituency (AC-70)
9 Improvement of damaged streets in 1&FC Road Karawal | Badarpur | 72.08 |19.01.201 Sanctioned 72.08 Sh. Gopal
village Badarpur Khadar in Karawal Nagar Khadar 8 on 27.12.19 Rai
Nagar Constituency , AC-70 ‘
10 Improvement of damaged streets and I&FC Road Karawal | Sabhapur| 94.08 [18.01.201 Sanctioned 94.08 Sh. Gopal
side drains in village Sabhapur in Nagar 8 on27.12.19 Rai
Karawal Nagar Constituency, AC-70
-



